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FORM -21 A
(For use in Biennial election when seat is uncontested)
[ See rule II (1) ]
Declaration of the result of Election under Sub-section (2) of section-53 of the Representation
of the People Act, 1951

Election to the Legislative Council of Bihar by the members of the Legislative Assembly

In pursuance of the provisions contained in Sub-section (2) of section-53 of the
Representation of the People Act, 1951 read with sub rule (1) of rule 11 of the Conduct of
Elections Rules 1961, I declare that :-

1.  Dr. Kumud Verma Sponsored by Janata Dal (United)
19, Kautilya Nagar, B.M.P. Road,
Raja Bazar, Patna

2. Professor Ghulam Ghous Sponsored by Janata Dal (United)
Vill+Post- Danapur,
P.S.- Danapur,
Dist.- Patna

3.  Mo. Farooq Sponsored by Rashtriya Janata Dal

Village- Nayagaon Haji Tola,
Post- Nayagaon,

P.S.- Shyampur Bhataha,
Dist.- Sheohar, Bihar- 843329

4. Bhisma Sahani Sponsored by Janata Dal (United)
Ratanmala poor house,
Ward No.- 35, Post- Bagaha,
P.S.- Bagaha,
Dist.- West Champaran

5. Rambali Singh Sponsored by Rashtriya Janata Dal
Vill- Baidrabad, Tola-Ojha Bigha,
Post- Baidrabad, P.S.+Dist.- Arwal, 804402

6. Sanjay Prakash Sponsored by Bharatiya Janata Party
B-12, Ashray Apartment, Ara Garden,
Bailey Road,
Jagdeo Path P.S.- Rupaspur,
Post- B.V. College,
Dist.- Patna, Pin- 800014

7.  Samir Kumar Singh Sponsored by Indian National
Vill- Milki, Post- Gangtamore, Congress
P.S.- Tetiabambar, Dist.- Munger. 811213

8. Samrat Choudhary Sponsored by Bharatiya Janata Party
Vill+Post- Lakhanpur , P.S.- Tarapur,
Dist.- Munger



9.

4 fagR Tote (SraTaRer), 29 F 2020

Sunil Kumar Singh Sponsored by Rashtriya Janata Dal
Vill+Post- Dumri Bujurg, P.S.- Nayagaon,
Dist.- Saran, 841217
have been duly elected to fill the seats in that House of Nine (09) members
retired on 06™ May, 2020 on the expiration of their term of office.

Place : Bihar Vidhan Sabha Secretariat, Patna (Sd)-Illegible,
Date :29th June, 2020 Returning Officer.

3refterd, AfAdTery qsuned,
fagIR, yeAT g1 yabIfarT ve gfadl
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